Proposal of Maharashtra on coastal security

2024.8HRI SHARAD ANANTRAC JOSHI: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) whether t is & fact that a proposal from the Goverrment of Maharashtra to gear up the
construction activities of 12 marine police stationg, 20 barracks, 27 check posts etc. estimated to

coet approximately rupees five crores only s pending with the Ministry; and

(b) if sa, in view of the gravity of the situation created after the 26th November attack on

Mumbal, by when Government intends to take & final decision in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (8) and (b) A comprehersive Coastal Security Scheme, which is a
supplemental initigtive, was approved in January 2006 for implementation over a five year period
commencing 2006-06. The Scheme iz under implementation in nine coastal States,, wiz. Gujarat,
Maharashtra, Goa, Karmataka, Kerala, Tamil Nadu, Andhra Pradesh, Crigsa and West Bengal, and
four coastal Urion territories, viz. Daman & Diu, Lakshadweep, Puducherry and Andaman &
Nicobar lelands . Under the Scheme, 73 coastal police stations, 97 check posts 58 outposts and 30
operational barracks have been approved. The scheme also provides for 204 patrol boats fitted with
maodern navigational and maritime eguipment for patrolling in coastal waters, and 163 jeeps and 312
motorcycles for patrolling along the ccast. A lump sum assistance of Rs. 10 lakhs per police station is
also provided for computers and equipments, etc. The approved five-year outlay for the Scheme is
Re. 400 crores for non-recurring expenditure and Re. 151 crores for recurring expenditure an fuel,

maintenance and repairs of veszels and training of personnel.

Under the Scheme, 12 coastal pdice stations, 32 check posts, 24 barracks, along with 28

interceptor boats, 26 jeeps and 57 motorcycles, have been approved for the State of Maharashtra.

For further strengthening the coastal security, all the coastal States and Union territories, are
carrying out the exercise of vulnerakility/gap analysis jointly with Coast Guard, to firm up thelr
additional requirements, in respect of ccastal police stations, vehicles, boats etc., for formulation of

Phasze-|l of the Coastal Security Scheme for approval of the Government of India.

Although the Government of Maharashtra did send an ad-foe proposal for additional funds in
February 2009, the detalled well thought out proposal for additional reguirements, based on

vulnerability/ gap analysis in consultation with Coast Guard, has not yet been received from the State.
Health problems of BSF psrsonnel posted in remots barder areas

2025 SHRI A, ELAVARASAN Wl the Minister of HOME AFFAIRS be pleased to state:
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(a) whether it is a fact that many personnel in Border Security Forces posted in remate border
areas are infected with Malaria, caused due to mine exposure, as well as cerebral Malaria and are

languishing in duty without proper medication;

(b) whether it is also a fact that due to hardship and inaccessibility of proper medical facilities,

many personnel have left the jab;
() if go, the details thereof;

(d) whether steps are being taken by Government to provide health facilities for personnel of

BEF posted in remote border areas jand
(&) ifso, the details thereaf?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY MAKEN): (a)
Some Barder Security Forces persannel sening in remaote border areas get infected with Malaria/

Cerebral Malaria. But such affected personnel are given prompt medical attention and rest.

(b) and () No Sir, no BEF personnel has left the job due to hardship and inaccessibility to

proper medical facilities.

(d) and (&) A Malaria Cell has been established at Composite Hospital, Agartala to maonitor
malaria scenario in the North Eastern region. All the BSF units deployed in remote border areas are
provided dedicated medical officers with sufficient arrangements like anti-malaria drugs, rapid
diagnostic kite, etc. and adeguate facilities for timely evacuation of serioug patients for further
freatment. Besides, BEF personnel deployed in malaria infested areas are also provided with
mosquito nets, nets covering faces and mosquito repellents, etc. to protect themselves from

mosguito bites.
Special R&R packags for flood affected psople in Assam
2026.SHRIKUMAR DEEPAK DAS: Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Government will consider a Special Relief and Rehabilitation package for the flood

effected people of Assam, those who have become landless by the flood for last ten years;
(b) if so, the details thereof; and
(c if not, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (&) to (¢) Financial assistance, under the present Schemes of Calamity Relief
Fund (CRF)/National Calamity Contingency Fund (NGCF) in the wake of natural calamities, is
provided towards immediate relief. Objective of these relief Schemes is to reduce the level aof

suffering of the affected people by providing gratuitous assistance as an immediate help.

Further, the assistance fram CRF/NCCF is provided as per approved items and norms, which

irter afia include assistance for damage to crops, damage to houses, gratuitous relief, medical aid,
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